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I the Chairman of the Committee on Private Members’ Bills and
» Resolutions, having been authorised by the Committee, present
on their behalf this their Eighteenth Report.

2. The Committee met on the 13th December, 1954, to consider the
Resolutions set down in the List of Business for Friday, the 17th
December, 1954.

3. The Members whose Resolutions had been included in the
Agenda for the 17th December, 1954 were also invited to be present
at the meeting and one of them attended the meeting.

4. The Committee having considered all aspects with respect to
the Rsolutions on the Agenda for the 17th December, 1954, recom-
mend the following time-table:

(i) Resolution regarding Statu- Out of the total time of 2 hours
tory Body to control and  allotted to this Resolution 4
supervisc Government in-  minutes were taken up on the
dustrial undertakings. 3rd D:>cember, 1954. The ba-

lance of 1 hour and 56 minutes
may be completed on the 17th
December, 1954.

(ii) Resolution regarding De- 1} hours.
partment of Welfare for
Scheduled Castes and Sch-
eduled Tribes. N

(ili) Resolution regarding Profits Shri U. R. Bogawat, the mem-
made by business concerns.  ber giving notice of the Resolu- !
tion, did not want any time to be
allotted to this Resolution and
accordingly no time was allotted
to it.

(iv) Resolution regarding com-  The allotment of 2 hours made
prehensive Labour Legisla-  to this Resolution by th: Com-
tion. mittee in their Sixteenth Report

has already been agreed to by,
the House on the 3rd December
1954.

M. ANANTHASAYANAM AYYANGAR.
NEw DErmr;
The 14th December, 1954.



APPENDIX

Motion re: Adoption of the Eighteenth Report- of Committee on
Private Members’ Bills and Resolutions.

The following motion was moved by Shri Ganesh Sadashiv
Altekar and was adopted by the House on the 17th September, 1954:—

“That this House agrees with the Eighteenth Report of the
Committee on Private Members’ Bills and Resolutions
presented to the House on the 15th December, 1954.”

- [L. S. Deb. dated 17th December, 1954.]
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